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Tuesday. the 28th April  1981{8th

Vaisakha, 1903 (Saka)

The House met at gleven- of the

clock. Mr. Chairman in the Chair.

ORAL ANSWERS TO QUESTIONS

" Import and Export policy
1121, SHRI SADASHIV BAGAIT-
KAR:%
SHRI ARVIND GANESH -
KULKARNI:

Will the Minister of COMMERCE
be pleased to state whether the small
scale sector has been given adequate
endouragement to ur-dertake piroduc-
tion for export in the new import and
export policy announced recently?

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): Yes, Sir.
There afe varloug provisiong specifi-
cally made with this objective.

SHRI SADASHIV BAGAITKAR:
Sir, the hon. Minister has given an
one-sentence reply.

¥ gz smqt agm f& @ gom
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iThe question was actually asked
on the floor of the House by Shri
Sadashiv Bagaitkar.

1981 1] to Questions 2

WeET TETAIT Fi FIAT I FT AR
g, IaF g7 H P T FT 8
I TSI § WX T IF UIATE
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FAT FT |

SHRI PRANAB MUKHERJEE: Sir,
as the hon. Member would appreciate,
the question, js too general and , we
have already laid on the Table of the
House the import policy for the year,
wherein the details have been given
as to how we are trying to help the
small-scale gector. To the specific
question as to what 'is the share of
the small-scale sector in .the export
of this country, my answer is, roughly
it is about 40 per cent. And the hon,
Member is aware that in the tetal,
overali 1ndustrial production, the
contribution of the small-scale sector
is roughly a little more than one-
third. Normally, the concessions
which we give to the gmall-scale sec-
tor are through what are popularly
known as: replenishments. - Even - in
this year’s policy, to which | would
like to draw the attention of the hon.
Member, there is the concept of ‘the
trading houses, who will get some
additional facilities. And there too,
a condition has been laid down that
out of the export which they will
make, the minimum _should be 10 per
cent, from the small-scale gector. In
respect ¢f duty-free import which has
been permitted to the export houses,
petrticularly in respect of three items
in the decentralised small-scale sector
—stainless steel utensils, brass, metals
and hand-woven carpets—the facili-
ties which have been extended to the
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eprrt houses in the form of reple-
nishmentgs will also ‘be extendeg to
the. small-scale sector.
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[RAJYA SABHA ]

to Questions 4

ot gufmas amdawe @ gafd
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SHR]I PRANAB MUKHERJEE: Sir,
the hon. Member is not a new one.
The first question that he put was,
what benefit we are extending to the
small scale sector through the import
policy. A copy of the import policy
is available to the hon. Member. The
details have peen worked out therein.
If he wants to enlarge the canvas of
the question, it is all ' Tight, but I have
replied in the form in which he has
asked the question as to what export
facilities we are extending to small
scale sector through import policy of
1981-82. He has not ask&d what other
facilities wé™are going to provide for
the small scale sector. I do agree
with the hon. Member that one of the
constraints.is that the small scale sec-
tor, on its own, cannot take effective
measures for marketing its product
because it doeg. not have that capa-
city. That is why we are trying to
do it through the export houses or
through the new concept of the trad-
ing houses which we have introduced
in the current year’s policy. There
we have stipulated, for instance, for
recognising the trading house one of
the condition is that at least 10 per
cent of the direct export must come
from the smal] scale sector. All these
things have been indicateg in the
policy statement which was earlier
known as the Red Book, subsequently
it was called as the Green Book and
now; I have made it part Red Book
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and part Green Book, and that book
is already available to the hon. Mem-
bers. He can see that.

MR. CHAIRMAN: Yes, Mr. Kul-
karni. It js a very general question.

SHRI ARVIND GANESH KUL-
KARNI: What do you expect me to
do? Should 1 ask the question or not?

MR. CHAIRMAN: I am really
wondering what you are going to ask.

SHR] ARVIND GANESH KUL-
KARNI: You have just to give me a
chance so that I can ask the question.

I can understand what reply the
hon. Minister has given to my colle-
ague, but I am now more specific on
the point in connection with the import
and export policy and the performance
of the small scale sector., I do
not want to go again to the ques-
ion of production. He himself has
admitted that it is 40 per cent of the
total production in the small scale
sector and 16 per cent of the total
production of the small séale sector
is exported from this country.

SHRI PRANAB MUKHERJEE: |
am sorry, I am correcting you, out of
the total exports 40 per cent comes
from the small scale sector,

SHRI ARVIND GANESH KUL-
KARNI: The figures given in the
Estimates Committee’s Report are 16
per cent. Maybe, they are old figures,
but I am réferring to the report of
the Estimates Committee which I
have got with me. That meang a
sizeable export performance is made
by the small scale sector. So, neces-
sarily, my question hag got the im-
portance, in the sense, what is the
percentage of raw material channelled
through official agencies to the small
scale sector for performing this ex-
port, To my knowledge, the Esti-
mates Committee has stated that only
10 per cent of the officialy distributed
raw materials are channelled through
official agencieg like the STC, MMTC
to the small scale industrial organi-
sations. Therefore, how does the
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For this

19811 to Questions 6

Minister expect guch a sizeable export
being undertaken ~ with the black-
market purchases oi Taw materials?
In the néw import-export policy, he
has removed certain jtems from OGL.
purpose, 1 want to know
whether it hasmade any effect on the
performance of the small gcale sector
and whether he feels juslified that to
the ancillary units, which are working
with the large scale sector but which
produce something which is exported
ultimately, pither by the ancillary
unit of by the large scale sector,
commensurate raw materialy’ supply
is mot madd;” For this purpose, will
the Minister assure this House that
this lacuna in the supply of raw mate-
rials, or what you call the  discrimi-
nation between. ‘large’ versus ‘small’
will be removed and particularly [or

"the imported items, he will see to it

that the STC or the MMTC has a
separate shelf for the small scale
sector?

SHRI PRANAB MUKHERJEE: So
far as the supply of raw materialg to
the exporters @nd manufacturers of
exporty is concerned, the problem
which the hon. Member has ment-
ioneq is really 'a genuine one and we
are trying to streamline it. Still there
is some organisational lacuna. I can
just give one instance. Take the case
of those who ate engaged in brass-
work or stainless steel. It it so dis-
of time we thought whether we could
of time we though whether we could

canalise imports of raw materials for

their use either as stainless sheets or
strips or brass strips. But thereafter
it was foungd out that perhaps it may
not pe possible to do it through the
public secfor organisations. That js
why we are doing it through the ex-
port houses. They can get advantage
of that. Buf 35 iTis unorganised
sector, it would not De possible for
me just to indicate presisely what per-
centage of raw materials, consumables,
packing materials and other inputs
g6 to the §mall scale sector directly.
Tt will take some time for us to get
that information. But I agree with
the general objective that we must
more and more institutionalise the ar-
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rangement of supplying ram materialg
to the small scale sector.

st gfe fag asar : g19fa
Agza, g W ¥ 809 = Fra
# 783 & 1 Wrva avArT A1ag gfadr
S 9gd "9 g fr 2w ¥ W
T3 geedrd amE sg wyv AaArd
W AT E 1 BT F JA) APEa
¥ A7 aFar g fw 91 QT Fewrw
pa seEdie amrE v §, W7 I
Ieqrea g g arfady ¥ aga v
IAF FATIA AT TIATRE FHF fHw
s0YfeaTna £ @ Frfadt ATy
g ar A} ? afz adi & DAt =
TFT #1 ATNT FW F1 fq9A0Q
w7 7
SHRI PRANAB MUKHERJEE: Sir,

I willpass on £l question to my col-
league in the Ministry of Tndustry.

MR: CHAIRMAN:
Mr. Reddy.

Last question,

st @Yo wegArraw W ;. _AY
AT A ST H wgr B ow@r
A% AT THA yFeT F1 U-Afzfeaw
o w1 dIH ¥ IEY g€ FETAT
fe gr A AITATT FIF A
wfen ®I7 AR TrAEE w7 )
Fifewr #{7  # wA wEaw ¥
ag FrAAr Tgar g 5wy o ag
TXAT FArE § IEF WRIT AT AGF
gy wrE TET ST §, FAQWA §
fogys f& ag qar a9 oF f& o
ERTFTT EIEINT FY qIER F fou
fegy w-afefeasr Y s=w@ &
it gogy fafaedy & war wvg
RS FAAT &, CqH Famar § 4ar
TE ? w9F AR ¥ qer wgRT Ay
T wI FL

SHE( PRANAB MUKHERJEE: Sir,
we get some figures from various con-
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to Questions 8
3

sumingt indUSirtes~sometimes from
the DGTD and sometimes from the
user industries. It depefids on the
actual production activity, total ex-
ports etc; so it varies. But we get
the information from various sources.

Searches at the premises of Directors
of Parle Group of Companies

*122, SHR] HARVENDAR SINGH

: ‘HANSPAL: 1
SHRI J. K. JAIN:

Will the Minister of FINANCE be
pledseq to siate:

(a) whether it is a fact that docu-
ments evidencing payment of a politi-
cal nature were seized yecently as a
result of searches made at the pre-
mises of directors of the Parle Group
of Companies;

(b) if so, what are the Jdates on
which the above searches were made
and what are the names of authorities
who conducted the raids; and

(¢) whether it has been established
as to whom the payments were made
individually giving out the names of
the Directors of the Parle Group of
Companies involved?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAISINGH SISODIAY: (a) to (c)
The Enforcement Directorate s=arched
the premises of M;s. Bisleri (India)
Pvt. Ltd., Bombay and its Directors,
Dr. C. Rossi and S|Shri Ramesh J.
Chauhan, Prakash J. Chauhan and
H. M. Golwalz and some other con-
necled premiseg in November, 1977.

The CBI searched the premises of
M|s. Bisleri (India) Pvt. Ltd, Bom-
bay andg S5Shri Ramesh J. Chauhan,
Prakash J. Chauhan and H. M. Gol-
wa.a and some olher connected pre-
miseg in April, 1980. The CBI also
searched the premises of Dr. Rossi
and some other connected premises in
November, 1980. '

“The question was asked on the
floor of the House by Shri Harvendar
Singh Hanspal.



